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ORDER

Counsel representing both the parties are present. Counsel for respondent stated
that they have filed an application and the same is pending before the Hon’ble
High Court of Madras vide its S.R.No0.43143 /2018 is yet to be listed for hearing.
Submitting the above, Counsel for Respondent prayed two weeks time.
Considering their request, time is granted. Put up on 25.07.2018.
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